
B .C . Wo. 45

ESTIMATES COMMITTEE

F O R T V - M N T H  R E P O R T

*956-57

ACTION TAKEN BY GOVERNMENT ON THE 
RECOMMENDATIONS CONTAINED IN 

THE FIFTH REPORT OF THE 
ESTIMATES COMMITTEE

LOK SABHA SECRETARIAT 
NEW DELHI 
M arch, tSST



C O N T E N T S

Pam s

Composition of the C o m m i i t c c .............................................................  (ii)
Introduction . ................................................................................... (iii)

1 . R e p o r t ......................................................................................................  1 -2

2. Recommendations that have been accepted by the Government . 3— 24.

3. Rephcs of the Government that have been accepted by the Committee 25— 35

4. Replies of the Government that have not been finally accepted by the
Committee and arc being p u r s u e d ................................................... 36— 53

A P P liN D IC E S

I. Comments of project authorities on recommendation No. 53 in the
Fifth RcptJtt of the Estimates C o m m itte e .........................................  54

TI. Estimates Committee’s Fifth Report on the C .W .P.C. and Multi-Pur- 
pose River Valley Projects— Departure from the decisions already 
taken regarding headquarters offices ....................................................55— 57

III. Ministr\' of Irrigation and Power Office Memorandum No. 11 (i) 57-
Policy dated the 26th February', 1957 regarding the draft Report on 
the action taken by Gtivernment «n the recommendations contained 
in the Fifth Rep<irt of the Estimates Committee . . . .

IV. Statement showing replies of the Government in respect of the com-
mentt of the Committee in Chapter IV of t‘iis Repon 5o— 1 7

at35 u a ^ i



MEMBERS OF TH E ESTIM ATES CO M M IITEE, 1956-57
1. Shri Balvantray Gopaljee Mehta—C/uumMW.
2. Shri B. S. Murthy
3. Shrimati B. Khongmen
4. Shri Nageshwar Prasad Sinha
5. Shri B. L. Chandak
6. Shri Amarnath Vidyalankar*
7. Shri Venkatesh Narayan Tivary
8. Shri Satis Chandra Samanta
9. Shri Raghavendrarao Srinivasrao Diwaa

10. Shri M. R. Krishna
1 1 . Shri Jethalal Harikrishnu Joshi
12. Shri Bhawani Singh**
13. Shri P. Subba Rao
14. Shri P. N. Rajabhoj
15. Shri Vishnu Ghanashyam Deshpande
16. Shri Satyendra Narayan Sinha
17. Pandit Dwarka Nath Tiwary
18. Shri C. R. Narasimhan
19. Shri Raghubir Sahai
20. Pandit Algu Rai^Shastrif
21. Shri Abdus Sattar
22. Shri Lakshman Singh Charak
23. Shri N. Rachiah
24. Shri Radheshyam Ramkumar Morarka
25. Shri Mangalagiri Nanadas
26. Shri T. B. Vittal Rao
27. Shri Y. Gadilingana Gowd
28. Shri Jaswantraj Mehta
29. Shri A. E. T . Barrow
30. Shri Choithram Partabrai Gidwani.

StCRtTARlAT 
Shri S, L. Shakdhcr—Ji'irw Secretary 
Shri A. R. Shiralt— Deputy Secretary 
Shri C. S. Swaminarhan— Under Secretary

*Retigned on 20th November, 1956.
**Dtedon6thOaobcr, 1956.
tCMicd to be a Member upon his election to Raiya Sabka en the 13th December, 1934.

ti



1, the Chairman of the Estimates Committee, having been authorised by 
the Committee present this Forty-ninth Report on the action taken by the 
Government on the recommendations contained in the Committee’s Fifth 
Report on the Central Water and Power Commission and Muhi-purpose 
River Valley Schemes.

2, The Fifth Report of the Estimates Committee was presented to the 
House on the 5th March, 1952. The Government laid a statement on 
the Table of the House showing progress made in regard to the 
recommendations contained in that Report on the 19th December, 1952. 
They laid a second statement on the Table showing further progress 
of action taken on that Report on 25th September, 1954. These statements 
were considered by the Sub-Committee of the Estimates Committee, 
1955*56 during iheir sitting on the i6th October, 1955, The main 
Committee considered the views of the Sub-Committee on the replies by the 
Government on the 28th November, 1955 and 8th December, 1955. Fur
ther comments ot the Committee have been communicated to Government.*

3, The Report has been divided into four Chapters :

L  Repon.

II. Recommendations that have been acjfpted by the Government.

III. Replies of the Government that have been accepted by the Com
mittee.

IVf Replies ot the Government that have not been finally accepted by 
the Committee and are being pursued.

RM A’ANTRAY G. MRHTA,

N ew  D fI-H I; Chairm an^

The 2nd Marche 1957. Estimates Committee.

I N T R O D U C T I O N

•A  autement thowiog rcplie* of the Qoveniment in rwpea of th« comments 
•r  the Committee it reproduced at Appendix IV.
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REPORT

In paras io8 and 109 ot the Fifth Report, the Estimates Committee 
recommended that the Board of the River Valley Projects should submit to 
Government complete quarterly progress reports and statements of expendi
ture against sanctioned allotments giving explanations for variations, if any, 
which should be laid before Parliament. The Government accepted this 
recommendation but stated that it was not necessary to lay the reports before 
Parliament. They also stated that quarterly progress reports were being 
received by the Ministry from the Boards. The ('-ommittee consider that at 
least the annual progress reports of the Boards should be laid on the Table 
of the House and copies circulated to Members of Parliament.

2. In para 118 of the Report, the Comminec had recommended that a 
cost accounting organisation fur each projea should be set up as soon as the 
scheme was sanctioned and that it should focus attention where waste was 
likely and suggest improvements where needed. The Government stated 
in reply that the working of the cost accounting cell which had been consti
tuted for the Bhakra Nangal Projea was being watched and if the results of 
the Bhakra cell were successful they would extend it 10 other projects. The 
Committee regret to observe that the importance of the recommendation has 
not been adequately appreciated. The>’ feci that more cost consciousness and 
emphasis on cost control than that existing at present is necessary in ever>' 
Government Projcct or undertaking and that it is not necessar>' to think in 
terms of watching the results of experiments in this maner. TTiey consider 
that it should be possible for the experts to devise a system which would meet 
the needs of each project and undertaking and hope that early and effective 
aaion would be taken in ihe maner. In this connection they woud also invite 
reference to their recommendation in para 121 of their Thirt>'-ninth Report.*

3. In para 126 of the Report the Committee recommended that there 
should be specific machinery for ensuring full control by Parliament over 
various schemes. It was also recommended that all plans, estimates etc., 
relating to schemes should be laid before Parliament with a positive moti<Mi 
seeking its approval thereto. Similarly, whenever changes in the plans or 
estimates were required to be made specific approval of Parliament ought to be 
obtained. The Cjovemment stated in their reply that the normal procedure 
for securing the approval of ParUament for expenditure proposals would con
tinue to be followed which meant that the Govenunent were not prepared to lay 
b^ore Parliament all plans, estimates etc., as recommend^ by the 
Committee. The Omnuttee do not propose to pursue the matter further at 
this stage as the Speaker has already decided that in future a Sub-Committee 
ot the Estimates Comminee should conduct a detailed examination of the 
various national undertakings. The above points would fall within the scope 
of the examination by the Sub-Cx)mminee of the Estimates Committee.

CHAPTBK I

*Ptttther reply itodviMl from the Ministry of Irrifstioa and Power haa been reproduced 
•I Appendicct f l l  and IV,



4. The Committee recommended in para 136 of the report that there 
should be strict orders against the misuse of all vehicles, motor cars etc. main
tained by the project organisations and the expenditure thereon should be con
trolled and also that no car or vehicle should be used except for official purposes. 
Government stated in their reply that it was not desirable to prohibit entirely 
the use of Government vehicles for private purpose in out ot the way places 
where projects were generally located but agreed that such use however should 
by properly regulated and payment at stipulated rates should be enforced. 
The Committee are satisfied with the Government’s reply and hope that the 
rules would be properly enforced. But they would recommend that the use of 
luxur>- cars as staff cars should be avoided, and that staff cars should in all 
cases be utility cars.

5. The Committee would also observe that’ in respect of a number of 
points, further information was requested from the Ministry. The Ministr>’ 
was addressed about these in December, 1955 .and February, 1956. The 
Committee regret to mention that the required . information has not been 
furnished so lar.

N o ra:— Sincc the fioa!ia«:ion of this report, reasons have been given for the delay 
referred to above (xnJe Appendix III).
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if. î , ' ^ f ' t i

w C w -C ^
I I i . s l

I



41

tc.i. M_
•ES  *- cl T3 i :  3 ^  SJ-o c

I
w N wn C O

-2 q

i!w ^Q -s:

T3
to,c
' > X) 
52 
>. c
I
o

I

i.
^  '*1- w lAi

I "
l i '•Sco

1-
2-S«o

u
o'V̂/

u

<
>
OS
<

§s
<
c

I
ON
d
z
c/j
gc/5
O
C /5C9o I Ilf I si
i ^ i i s
c 3 -

Cu
l i = s - § le t2 — ^ oS JC ̂ y ^  

A 3
^ U 

C
.2 c  ̂ ®
i i i 3 i i
S - - i i S i S 6

Om

00



i i ' s I
^ ■ § 1 -  
^ “ § s

i  “ -S-S 
•0 's

I
I
s
i f
II
< •̂5

I
C/5
Si«n<uB
c

M i i i j

I s

m  s H

I
r  ^I  "

S ir\ 
f  ^

«0

I
t
s.

I
C/: t:
SI

g
1 2

•c

2-^C/? **

■3 o 8 W'2 
^  X •£ u

i | i | lf  ̂ n

e- “ c

*N \0 00

Se 
^■g 
- £  

X 3

>  « 
CD  
S 'o ’2
s i «u S ^
^l,E

o *3 

i : | -

^ 5 1  e I ? GC C9 '«i«
*“ Cic5l

%



4S

1/̂

I ' g
•£ «
C

c.S  
1 ^  
a  I

. 1

%.S:o «-> 
(1.

V) 3

o

S ’S-  g I
h rn ”
x: T   ̂
t: N c 
ci OS'S

vCvCvP  
C  C  O ’"rr .vO ON
OC a  V- .

C3
cC3

1 1 ^
l | S
C x  =

•S^

o 'c 

”5 c
uOx: o

>, O o V5 O T3 -C ^  JS -C p *-< 4-J 2 ^ 
w r-

i  h: -
g- -

-  §“
 ̂ -3 u  y5 o ^C V! ?:0 5  cV*. _iZ ^

i = . . - i i  
£  Scu “ o
. . X

:%'I-V-,

rj
r- =:;i:

uo
Cmct;x:
U'w '

rj

ov:

i  S' 

l i  
’ = gS '-'

c?

1 I-;•z: J=U

A

0̂ C6
T §C. a  4̂
S o ^
8

1  SU  
«= s >  
^  EC
h

if ”  

I ?
■3 i

>y:O

>» c o o
C X
Er=o ^
• 5 s

.a.c *c"

w-

• i i JC
2  £.

fr

cr
cr
C5 Cl.

cr

l g |
.5u c €0

TT «5 C

IS o

fS



44

^ 6 g

s
I -

•2 c55

It
o -5:

^  Si c ^ ^ a
| o § «
• S s -e S
l l ' s ' SE a . e a

fr|; S -5
•S -Sv-E
•S 2-£<-
s | e :

H

a

5
C

c/i

or

I

•fii

%r\

i - i

P%tk ■3 ^

i  C
•5 f -

. s i
£ « £ 

t « >

I ift- c

I r

.2  ̂c c
•C N W

e g !  
11"
^:“= s
rTi
O' —

O o
C3

l i
• 2 ' ir?3  tS c c

CO ^S c
cL*t 
S -6

o c  3  X
S C
C ^fc- o 
•- c

.c>

C Uotx

J=
£ 1

^ ■ 2
•S

.£ cs

I 'H  

j ; g

« -r "3 O XV •? ii •*=-
.S ^ .i - g  *1

^ ■ c s l ?
E e i «  
• ' . S o  
*r* *5 EI « •£

• i |5 3

a | . i
C ^ u

c grs :; "' 
2 l g < . £

C £  o -  M,'5 
^  3  C S

C £ E
u c V
K «T3

Jl
s l . ”
1 - 5 “3||
j i  5 «

o  >p S  c

Hi?

fc 
o 
e» 
u 
8 . 
C i J
S |
03 5

. i  « 
S ti
c  S. r  «s

ir»



45

t - a n ' S g S  
ti

| " c ~ - 1 - =
? g a  g ,”

l i f f M

oJS ^-2 S «i
; C §•£•£

u
U3
o
qe:

<
a
o
D
X

g|
l a
8 ,
s  5  
■ s i

e '"Hc ^

m'\r.

2 ^  't '^

•S %r\ h. <̂

= 1
!2 §  
^co
I -
1 ^S M
Vi <>•«o

X  tr

U

J2
’5 G 
S*=

i  ii ĉ
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APPEND IX 1 *

(Vide S. No. S3, Chapter III)

CO M M EN TS OF PROJECT AUTHORITIES ON RECOMMENDA
TION NO. 53 rN TH E 5TH REPORT OF TH E ESTIM ATES

COM M ITTEE

(a) Comments of D.V.C.—^Daily labour in our organisation is paid at the 
4ocal market rates. While payment on piece rate tw is is desirable, so far 
D.V.C. practice has been in favour of muster roil as there was not much 
scope for piece work. Most of our departmental works, including stone crushing, 
•earth c ^ in g  etc., are done by machines and labour is employed casually 
on odd jobs which are not generally susceptible of measurement for applying 
unit rates. We have, however, introduced the piece rate system in our 
Timber Workshop as an experimental measure. Its extension to construc
tion works is also contemplated.

(b) Comments of Bhakra Projeci Authority.—The project authoritie.s 
would (mly be too glad to adopt and enforce the system of letting out work 
to groups of workers on piece work s>'stem based on a unit rate basis, but 
the chief opposition to this system comes from the workers themselves who 
have persistently refused to work on piece-work wages. For obvious reasons, 
they find it more convenient to work on the daily wage system on muster rolls 
or on monthly wages on acquittance rolls, as the payment of w a|^ is not 
subject to any guarantee of out-turn of work It. therefore, suits them to 
work on the daily or monthly wrage system.

(c) C<mBnems of the Secretary^ Hirakud Control Board.—'Ilie Control 
Board in the IVth meeting {(vide item 5 (2)) opined that piece work s>*stetn 
should be tried by the Chief Engineer on some ponions of the Main Daxn 
both for rubble masonry work as well as stone pitching and rates for this 
season fixed by him in the light of tenders received. The Board hoped that 
it would be possible to devise a method by which payment could be made 
*0 piece workers on a fixed day everv- week for the work done.
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APPEND IX m

Government of India 

M IN IST R Y OF IRRIGATIO N AND POWER

No. ii(i)/57-Policy New Delhi, the 26th Februans 1957.

Office Memorandum

Subject:—Draft Repwt on the action taken by Government on the recommenda
tion contained in the Fifth Report of the Estimates Committee.

The undersigned is direaed to refer to the Lok Sabha Secretariat’s letter 
No. 6-EC.I/57 dated the 19th February', 1957 on the subject mentioned above 
and to fonwaixl herewith a statement showing factual discrepancies in the 
draft Report (Februarv\ 1957)-

It is submitted in this o>nnection that material in respect of the points 
raised by the Estimates Committee tnde Lok Sabha Secretariat’s Office Memo
randum No. I3-EC.I '55 dated the 7th December, 1955 and No. 13-EC. I 56 
dated the 6th February, 1956, has to be a>llccted from different project authori
ties and chedced and compiled. Since replies were received at different 
dates, it took time for consolidation. There has consequently been delay 
in the submission of the information. A statement giving the neccssar>- infor
mation on the points except four is being forwarded to the Lok Sabha Secre
tariat separately.* Steps have also been taken to ensure that no such delay 
occurs in future and that information as and when received is vetted and trans- 
mined to the Lok Sabha Secretariat in batches without waiting for a>nsolida- 
tion. The material in respect of ‘cost accounting’ (referred to in para 2 of the 
draft report) which has b<xm included in the statement is reproduced below;—

“ The cost accounting prt»cedurc is already in force at Damodar Vallc> 
Corporation & Hirakud Projects. A cost aca>unting cell wa* 
started at Bhakra early in 1956. There was some delay in 
the opening of the cell at Bhakra owij^ to the shortage of 
experienced accounti^ personnel. In view' of the impon- 
anoe of cost accounting in the execution of the projeas, 
Ministry of Irrigation and Power without waiting for an assess
ment of the cost accounting u'ork at Bhakra, asked the State/ 
Project authorities conccnM^ with the execution of the major 
projects vtM. Chambal, Rihand, Koyna, Nagarjunasagar and K o ii

* The tutoBCDt mcjr be teen «i Appendix IV.
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to set up cost accounting units on these projects (14-3-1955)* 
The present position is that at Chambal, necessary staff has recent* 
ly been sanctioned by the Chambal Control Board. Furthe 
action is being taken. At Kosi, the accounts organisation is being 
formed. Rihand, Koyna and Nagarjunasagar Projects are only 
in their preliminary stages of construction at present; cost account
ing cells are expected to be opwed at these projects at the appro
priate time. Tungabhadra Projea (Board area) has been subs
tantially completed and it is not considered necessary to introduce 
cost accounting procedure here, at this stage. The Rates & Costs 
Committee who were asked to make recommendations on a 
imiform cost accounting organisation on river valley projects has 
submitted its report which is now under examination by the 
Government. Modifications, if any, to the existing arrangements 
recommended by the Committee will be communicated to the 
State/Project authorities concerned for implementation.”

It is requested that the Estimates Committee may kindly be apprised 
o f the position explained above in conneaion with the finalization of the
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draft Report.

T o
The Lok Sabha Secretariat, 

(Shri A. R. Shirali), 

New Delhi.

Sd/- T. SIVASANKAR 

Secretary to the Govt, of India.



Siattm au sfuming replies of the Government in respect of the Comments 
of the Committee in Chapter IV  of this Report,

APPENDIX IV

dation
No.

Reoom- Para. Remarks of Government
men- No.

I 13 The decision has been implemented wii h t he appoint
ment of Shri Kanwar Sain as Chairman, Central 
Water and Power Commission, w.e.f. 17-6-53 
without (x-cjficio secretariat status.

4 16 The register of irrigation and power engineers in
the public seaor in respect of all States, exc^t 
Madras, Madhya Bharat (since integrated with 
Madya Pradesh) and Jammu & Kashmir had 
been dravi-n up. It was intended to complete 
the register in respea of these three States as 
soon as the full information asked for from these 
States was received. A circular was also issued 
through the press in June 1956 wherein the engi
neers employed in the private sector and all en
gineers who had retired from Government 
service and the private seaor were requested to 
furnish full particulars about themselves to the
C.W.P.C. in the proforma prescribed. It was 
then brought to the notice of the Ministry that 
the C .S.I.R . was already en^gcd in compiling 
a comprehensive register of all categories of 
engineers including Irngaiicm and Power Ex^ineers 
and maintaining it up-to-date. The Council 
is now keeping the information in the card index 
sy'stem. In order to avoid duplication of work 
it has been dedded that the C .S.I.R . will compile 
and maintain a register of irrigation and power 
engineers and that the C.W. & P.C. will help 
the Council by making all Govts. munidp^ties» 
corponitiom, etc. to tend the information at 
regular intervals. The register to far compiled 
by the C.W. & P.C. have therefore been trans
ferred to C .S.I.R .
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3^  *7» 19 & 20 Information with regard to the posts abolished
on the basis of the recommendations of the Spe- 
dal Reorganisation Unit regarding the strength 
in each grade in C.W.& P.C. and the savings 
in rupees per annum is given in the sutement 
at Axmexure I.

The post of the fourth member has been extended 
for a further period of three years from 1-3-1956.

The post sanaioned on the basis of the recom- 
mendatioTis made by the Librarian, National 
Library Calcutta, are shown in the statement at 
Annexure IL

6 1 8  A short note detailing the achievements of tne Cen
tral Water and Power Research Station, Poona 
showing also the actual expraditure and the 
number of staff employed during each year since 
1950-51 will be found at Annexure III.

8 21 The required information is given in the statement
at Annexure IV.

lo& ii 36&38 (0 (a) Cost of generation in the D.V.C. power
system on the completion of the projects, as 
contemplated at present, is estimated to be 0*384 
anna per unit.

(d) With Bokaro Thermal Station running inde
pendently cost per unit generated is 0*416 anna.

(c) Cost per unit of generation at the hydro- 
elearic stations alone is 0*441 of an anna on 
the basis of the present allocation of cost of dams 
to “ Power” .

(«*) Total amount of hydro-electric power generated 
after completion of the D.V.C. Power Sy^ ^ > . 
as contemplated now, would be 549 million 
KW.

(ii'O Kindly see items (») (a) and (e)
(tv) A statement containing the required infor

mation will be found at Annexure V.
(o) The revenue from the sale of electric energy 

during 1955-56 amounted to Rs. 136 lakhs and. 
from 1952 to the end of 1955-56 amoimted to* 
Rs. 323 24 lakhs.

The revenue expeaed on full developuient willi 
be about Rs. 865 lakhs per annum.
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The lesult of the study taken up by the Central 
Water and Power Commission on the basis of the 
latest figures is available in respea of the Hirakud 
and D.V.C. projects. The percentages for the 
years 1948-49 to 1954-55 are given below:—

Projea 1948-49 1949-50 i9«;o-5i 1951-5  ̂ 1952-53 *953-54 *954-55

D.V.C. . 22-78 23 39 19*14 13*57 10*83 10-78 10-55
Hirakud . 60-11 13-75 1 1 0 6  8-26 7-55 9 05 7-41

The position about Bhakara Nangal Projea will be 
intimated as soon as *ovcrhcad’ figures for this 
project are finalised.

12 40(0 A body of experts has been set up to go into the
question. 'Fhe findings of the body will be
communicatcd to the Estimates Committee in 
due course.

17 55 The requisite information in respea of Bhakra-
Nangal, Hirakud^ Chambal, D.V.C., Rihand, 
Koyna and Nagarjuna.sagar Projeas is given in 
the note at Anncxurc \'I.

23 77 On the recommendation of the Hirakud Control
Board who carefully considered the question of 
continuancc of the construaion allowance and 
free water and elcaricity to the staff in the 
Hirakud Dam Piojca beyond 31/3/54, these 
allowances have b < ^  sanaioned upto 31 '3/57 
or until such time as the Govt, of India reach 
a decision regarding the grant of construaion 
allowance anJ other allowances on all projeas 
in India, l l i c  decision of the Govt, o f India 
in the minittry of Finance is sti 11 awaited.

The Board u*as snisfied that the foUowing condi
tions which necessttated the grant of this 
allowance, still prevail in the projea ire i;—

(0 Lack of ordinary' fadlittes of life.
(if) High cost o f living.
(m) Arduous nature of work.
(w) Inacceatible nature o f areai.
(9) Unheahhy dimatic aAdidam .
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36 8o The tempo of work on the project increased and^
with it the work in the Chief Engineer’s office* 
No retrenchment was possible. The sanction ta» 
the staff for the Chief Engineer’s office was issued. 
on the basis of the recommendation made by the 
Hirakud Conti ol Board after careful scrutiny. 
A copy of Ministry of N.R. & S.R. Resolution 
No. DW -II-12(27) dated the 27th March, 1952 
regarding functions of :the Hirakud Control 
Board will be found at Aimexure VII.

27&31 90&96 A note explaining the position will be found at
Annexure VIII.

32 100 The Administrative control of the projert was
taken over by the Government of Bombay
in June, I954- "The organisational set up of 
the Kakrapar project, which is in a very
advanced stage of construction, is now entirely 
the responsibility of the State Government.

39 108— 109 In rcspea of D.V.C., this is being done in accor-
dancc with the provisions of the D.V.C. A a . 
In rejipect of ihc other multipurpose projects 
lor which Control Boards have been set up, 
information is incorporated in the \linistry’s 
•Annual Report which is circulated to the Mem- 
Ik t s  of Parliament and copies of which are 
placed in the Parliament’s Librar>’.

48 118 I'hc cost accounting procedure is already in force
at D.V.C. and Hirakud Projeas. A cost account
ing ccll was started at Bhakra early in 1956. 
I'here was some delay in the opening of the 
ccll at Bhakra owing to the shortage of ex
perienced accounting personnel. In view of the 
importance of cost accounting in the execution 
of the projeas, the Ministr>- of Irrigation and 
Power without waiting for an assessment of the 
cost accounting work at Bhakra, asked the state/ 
I’ roject authorities concerned with the execu
tion of the major projects I'i'i, Chambal, Rihand, 
Koyna, Kagarjunasagar and Kosi to set up cost 
accounting units on these projects. The pre
sent pi>sition is that at Chambal, necessary staff 
has recently been sanctioned by the Chambal 
Q>ntrol Board. Further aaion is being taken.
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At Kosi, the accounts organisation is being form
ed. Riband, Ko\7ia and Nagarjunasagar Pro
jects are only in their preliminary stages of con
struction at present ; cost accounting cells are 
cxpcctcd tt> be opened at these projects at the 
appropriate time. 7'ungabhadra Project (Board 
Area) has been substantially completed and it is 
not considered necessary to introduce cost account
ing procedure here, at this stage. The Rates 
and O^sts CA>mmittee who were asked to make 
recommendations on a uniform cost accouming 
or/:anisarion on ri\cr valley projects has sub  ̂
mittcd its report which is now under examination 
by the Crovemment. Mtnlifications, if any, 
to tfic oxi-iting arrangements rcx'ommended by 
the Committee will be communicated to the 
State Projtvt autht>ntic3* concerned for impl - 
mcntation.

S9 129 rhe service h.is not yet Ixren formed. 'Fhe matter
is under active consideration.

•6o 130 A note giviiip the rcquircJ infi*rmation will be found
at Annexure IX.

66 136 7 'he recommendation has x̂:cn brought to the
niHice <»l' the »State Project au’horities concerncd 
for implcmcniation.

^7 13" Xeccssar\ direction in the matter has also lx«n
issued to the authoriti.s of multi-purjx»\e pro
jects undertaken sul'»sequcni!\. The position 
is indic'atcd behnv ; —

I. Rihjind Dam Project. ") arc ;ilready fuihus-
2, Clhambai Proiea.
3. Ki>yna Pri*jeu.

J

, inp the procedure 
’̂ outlined in this re
commendation.

4. XaKarjunavagar Projtvt .") have noted this
5. Kosi I*roject. )► recommendation for

J  ci>mpliancc.

T .  S1VASANK.\R, 

Sccrrtary to the Oowmmfnt of JnJtu.



A N N EX U R E I

.Statement showing the posts abolished on the basis of the recommendation of 
the special Reorganisation Unit regarding the strength in each 

grade in the Central Water and Power Commission 
{Water Wing) and the savings in 

rupees per annum

Serial Dcsignatitm 
No.

No. of 
posts 

abolished

Average 
Cost per 
mensem

Financial
Effca

I 2 3 4 5

(a; Posts ABOLISHED

I Directors 3 1658 — 4.974
2 D.D. Ex. Hnj;inccrs 3 912 — 2,376
3 A.D. A.H.L-. I I 617 --6,787
4 A. Engineers 17 547 — 9,299
5 Pr«.»jca Olficcr • I 1525 — 1,52>
6 Secretary , I 1280 — 1,280
7 As,sistani Secretary I 617 — 617
8 Asstt. Aleieori)U>gisl I 522 522
9 A.C.E. I 1525 — 1,525

10 Assit. Architect I 547 547
11 Supdt. rechnical I 700 700
12 C.RO. I 867 — 867
13 A.K.O. . 475 — 1,425
14 Supdt. (Grade II) 1 429 429
15 Assistant I c. I 316 — 316
16 Assistants . 7 286 — 2,002
17 Upper Divn. Qerks J . 3 14 5 ~~435
18 A/C& L.D .C . 1 0 91 — 910
19 Stenographers 12 2 5 3 ^3,036
20 Supervisor; Estimator . 1 6 236 "~3,7?6
21 Head Draftsman • 2 433 — 866
22 Sr. Draftsman 8 200 — 1,600
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I 2 3 4 5

2 3 . Jr. Draftsman • *5 1 5 0 — 2 ,2 5 0

24- Tracer • 3 1 0 4 — 3 1 2

2 5 . Technical Asstt./Derign Assn. I I 2 8 0 — 3 ,0 8 0

26. Sr. Research Assn. 2 2 5 3 — 5 0 6

27. Jr. Research Assn. 1 2 5 3 — 2 5 3

2 8 . Observer 4 1 0 6 — 4 2 4

29- Mason . 2 9 3 — 18 6
3 0 . Photographer I 2 1 6 — 2 1 6

3 1 . Jamadar 3 4 4 — 1 3 2

32- Peon 2 8 33 — 9 2 4

33- Book'binder j I 5 8 - 5 8

34- \('archoiiseman I 4 4 — 4 4

35- Restorer . 2 53 — 10 6

T o t a l  . • 5 4 ,6 6 5

(^) Additional pcxsts s îNCTioNtP o s  the of their
RECX)MMENDATIOXi

1. E .A .D .I . 4 475 1,90c
2. Adm. Officcr 1 912 • 9 1 2

3. AC C Officcr . B\ grant of ^ 100 : 100
Spccial Pay 
of Rs. ICO - 
p.m

4. S.A.S. Acat. I 360 t 360
5. L .D .c  i c ; 1 165 • 165
6. Stcnot>pisti 1 1 1 '7 7 7
7. Junior Ccmpuior I 10 4 104
8 . Daftr>‘^ 2 4 4 • 88

I'OTAL • • 4.406

(c) SaVIKO PtH  MJENSEM
— 5 4 ,6 6 5  

.4406

Saving per annum
50^59

12

« 6 ^ ,I0 8



Statement showing the permanent posts for the Library and Information 
Bureauy in the Central Water and Power Commission

ANNEXURE II

SI.
No.

Designation of the 
post

Scale of Pay No. of 
the 
posts 
made 
perma

nent 
w.e.f. 

1-4-1946

No. of 
the 
posts 
made 

perma
nent 
w.e.f. 
12-I-54

Total 
No. of
]X>StS 

men
tioned 
in Cols. 
4 & 5

1. Assistant Secretary

2. Chief Librarian

3. *Librarian
4. Upper Division Clerk .

5. Lower Division Clerk .

6. Staifilc Operator

7. .*\ssisiant Statfilc Ope
rator

8. Gcstctncr Operator
9. Restorer

10. Book Binder

1 1 .  Warehouseman .
12. Daftr>'
13. Peon
14. Farash .
15. Sweeper

Rs. 350— 350— 380 3
380— 30— 590— EB- 
30— 770— 40— 850.

Rs. 2■’5— 25— 500—  I
EH— 30— 650— EB—
30— 800

Rs. i6c^io— 350. 4
Rs. 80— 5— 120— EB—  I

8— 200— 10 2— 220.
Rs. 55— 3— 85— EB—  6

4-̂ *125— 5— 130.
Rs. 100— 5— 125— 6—

155— EB— 5— 185.

Rs. 60— 4— 120— EB
5— 150.

Rs, 40— 2— 60.
Rs. 4o— I— 50— 2— 6c. 2
Rs. 54— 2— 60— 5 2 I

75-
Rs. 35— 1— 50. I
Rs. 35— I—50* I
Rs. 30— I '2— 35. 6
Rs. 30— 1/2— 35. I
Rs. 30— I 2— 35.

1
2

I

I
I

5 
3

6 

I

1
2
1

2 
2 

7
X
I

•To be known as Technical Assistant with effect from the date of issue 
•^f the letter to which this is an annexure.
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ANNEXURE III  

Central Water and Pow er Research Station, Poona

Mcgor Achievements of the Central Water and Power Research 
Station^ Poona^ since 1950

I ntroduction

The Central ^ ’ater and Power Research Station, Pwna, instituted in 
1916, is a pioneer organisation in the field of hydraulic research in India. 
Until 1937, the Station was under the administrative control of the Bombay 
State. Alany complicated problems baffling the engineering profession 
such as prevention of a railway bridge on the Ganga from being outflanked, 
control of sand dravMi by the right bank canals taking oft from the Sukkur 
Barrage etc., were solved during the period with the aid of hydraulic models. 
Jn 1937 the C ^'PRS was taken over by the Government of India with due 
regard to its utility to the country as a whole and the demand for iis services 
from different authorities and proj<xns. I'he C>X’PRS now forms a wing of 
the Central Water and Power Commission, New Delhi.

During its life of nearly forty years the CNX PRS ha.s solved over 500 
problems, which included mea.surcs fcT pioTcciirp railwa> 4rd road bridge's, 
training and control of rivers, exclusion of ^and frt m iriipation canals, im
proving the navigability of e?.iuaries and haibours and testing of hydraulic 
structures* like spillways, deep-seated sluice*., weirs. c;;nal falls etc. of river 
valley projects.

The C ^ 'PK S was reorganised in 19.* 7 to meet the needs of the various 
projects which were taken up on India * attaining Indcp<‘ndencc. Eight 
divisions were coastitutcd namely. f<»r Hydraulics, Navigation. Mathematics, 
Physics, Chemlstr>. Statistics, S<>iis and Materials for ccnstruction and 
Hydraulic Machinery. 'I'he first three divisic'ns are lf»catcd at Khadakvasla, 
ele\en miles from Ptx^na. as they call for heavy and c(>nstant supp!> t>f dear 
wmer throughout the year.

A(JilEVEMl:NTS SlS< i; 195©

Major athievemcnis of the Kt^tarth Station sint.e 1950 arc brielly given 
below :—

(1) Oanga at A ip k a n te h  ( B t h a r ) , ~  ‘Vhc alternative siicN for the p r o 
posed rail-CMw-r<*ad bridge over the Ganga at Mokameh Ghat 
and at Patna with all the aspects of river training and protection 
works required at each site were studied in the model and re
commendations given. 'I*his bridge is under construction.
(1950*52).

(2) Bhadar in Saurashtia.—I'hc problem of distribution of Bhadar
river H'aters between the Government o f Bombay iind Siumshtra
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was solved by the construction of a weir with divide waUs accord
ing to the design recommended by the Research Station based 
on model experiments. This has been very successful and 
Dholera Port has been brought into use. (1951-52).

(3) Ye-U Canal in Burma.—The Ye-U canal taking off from the;
barrage across the Mu river in Burma was getting badly silted 
up every year. At the instance of the Burma Government, 
model tests were carried out and it was recommended to have 
the canal head shifted upstream where favoiuable curvature 
was available and silting trouble would be avoided. (1950-51).

(4) Brahmaptara at Dibrugarh (Assam).— T̂he design and locatioji 
of spurs for the protection of Dibrugarh town from erosion by 
Brahmaputra were given for aaual execution after the model 
experiments. The spurs constructed before 1955 floods have 
prevented further > rosion of the bank. (1953-55).

(5) Kost Project {Bihar).—All aspeas of the Kosi Project— t̂he barrage,
its design, alignment, protection works, flood embankments, 
groynes etc., — arc being studied on different hydraulic models 
and projea designs are being modified for execution based on 
the model experiments. Suitability of soil for flood em
bankments was tested and recommendations given which are 
being adopted in execution. (1952-55).

Besides these, several investigations for rivers were carried out and 
advice given with or without model tests.

(6) K a v ig a b ili:y  o f  ihc Hoophly at Calcutta.—The c( mplicated pro
blem of improving ihe navicability of the Hooghly river has 
been tackled at the Research Station and one of the recommen
dations vtz., ct>nstrucTi<»n of a spur ?oo ft. at Akra has been 
accepted and ci'nsiruv.tcu. T he prc posal for a ship canal which 
would cost Rs. 35 crores has l>een abandoned and training mea
sures as recommended are being adopted. T'his will save nearly 
30 crorc*s. The problem of salinity in the river has been studied 
and experiment has shown that an upland ?\veet water to an 
extent (»f 15.000 cs. is necessary to push the salinity down to 
Cossipore at which it is at optimum. (1950-55).

(7) Madras llarh  ur.—Tlie .Madras Harbour model was constructed 
and the following rccv)mnr.endations were mi'dc as a result of 
model experiments :—

(1) Construction of spending beach and a wall to reduce ship 
movements ;

(lY) Type and location of oil dock for least disturbance; and
(Hi) Type and construction of wet dock and length to avoid rang

ing of ships.

(8) Cochin Harbour.—For reducing silting in the Cochin Harbour 
channel thus minimising the maintenance cost and testing other 
development works , model studies were done and the cons
truction of the bund from the south-side of the harbour channeU
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was recommended and proposals have been accepted by the 
Port Authorities.

The problems of Mangalore, Kandla and Paradip harbours are under 
investigation. (i947“53)-

(9) Ship Testing TanA.—A small ship testing tank 500 ft. x  12 ft.
X 7 ft. deep is constructed at the Research Station. This is 
being used for testing the models of ships and calibrating current 
meters. The electrically-driven towing carriage of the tank 
has been received as a gift from UNESCO.

(10) Hydraulic structures of River Valley Projects.—^Testing the design 
of hydraulic struaures such as spillways, weirs, sluices, and their 
location and proteaive works, head regulators for the Kakrapara, 
Kotah, Gandhisagar. Hirakud, Vaitarna and Umtru Projects 
were made at the Station and designs in many cases were modi
fied on the recommendations made based on the model studies. 
(I95I-55)-

' ( 1 1 )  Geopftysical Investigations.—Exploratory survey’s by geophysical 
methods were done for the various project sites such as Ukai. 
Mahi, Kakrapara, Watrak. Hamar and Koyna Projeas saving 
considerable amount of time and money. (1951-55).

(12) Photoelastic studies.—Phoiixrlastic studies on the problem of 
upstream heel clay-stone stratum at the Bhakra Dam and the 
stress concentration around the galleries of the Bhakra Dam, 
sluice gate gallery of the Hirakud Dam have been done ;md rept)ri 
submitted to the authorities to prepare their designs accordingly.
(1954-55)

(13) Seismic studies.—Assessment of .seismicity of the proposed Kof»i 
dam site u-as done and report submitted with suitable recom
mendations. (1951-54).

'14) Weaihertng of the Somna:h Temple Stonei.—The problem of pre
vention of \veathering of stones used in the construction of the 
Somnath Temple in Saura.-ihtra has been solved and reci>mmc«- 
dations have been made to spray the outside wall cither with
5 per cent, silicone st»lution or 5 per cent. pUulctic solution 
in Xylene. (1954)*

(15) Earth dams.—I*inal designs for the earth dam at f>ah(Kl. I’ai- 
akmati and Bawanganga. which have been taken up for ex ecu tio n  
in Bhopal State (since merged with M.P ) were made after de
tailed jnvcstigaut>n and laborator>' work. Projevrt investigati<»nk 
for an earth dam at Ukai (Bombay .State) have been done and 
report submitted for the preparation of the final design. (1953* 
55)-

<i6) Concrete A fw j.— Laboratory investigations were carried out on 
the avatlahiUt>* of aggregaics for the nnui)or cross-dnitiuige works 
in Kakrapara Project, t lie  desifdt of cocicrcie mixes for Puma 
aauedua waa given and arch ctmcrcfing work executed under 
latxtfatofy control. (i9 53 ‘ 55)-
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(ly) Foundation studies.—^Foundation investigations for Aroor bridge 
at Cochin, and a two-berth scheme at Emakulam and Bhilai 
Steel Plant were done and recommendations based on the la
boratory results were made for preparation of designs. (1953*
55).

(18) Basic studies.—Basic work on volute siphon and vibration studies 
with particular reference to Hirebhasgar Siphons (Mysore) has 
been on hand. (i95i-55)*

Besides the above, basic research work on canal falls, mgandM-ing 
of channels, studies of waves, air entrainment, engineering pro
perties of soil, design of concrete mixes, hydrology of floods, 
analysis of rainfall and runoff etc., etc., is being carried out in 
the Research Station.

Expenditure.— T̂he annual recurring expoiditure of the Research 
Station and the amount for capital works are given below along 
with the expenditure for deposit and remittance works on behalf 
of other agencies.

STA TEM EN T OF EXPEN D ITURE
(1950-1955)
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Year Station Capital Deposit
Grant 51- Works and Re Remarks

B.O.R. 80-A mittance
Capital works

1950-51 6,25,070 2,18,964 5,80,572
1951-52 6,66,823 2,72,385 2,77,247
1952-53 7.63,571 4,21,455 3,55,696
1953-54 • 9» 15336 3,04,552 2,65,393,
1954-55 10,84486 5,36.318 4,86,179
1955-56 • 11,99,957 2,16,752 5,57,606 Figures include

March I Supple
mentary Account.!

STAFF

Poi;ition of gazetted and non-gazetted staff from 1950-51 to 1955*56 is
given below:—

Year Gazened Non-
Gazetted

1950-51 22 156
1951-52 22 159
1952-53 25 183
1953-54 32 204
1954-55 32 232
1955-56 29 277 Including Tempo

rary BstabUsh-
-------- ment.



Since iti inoepttoo* the Centnl Witer and Power RcMUth Stidon h is 
nrciBMftilly eolved numeiout cngineeriiM problems and hat laid the founda- 
tioo fa t Hydraulic Rcaearcfa in India. The applicadon of results obtained 
from various model studies has directly saved about 80 crorea of rupees to 
thenatioo.

Hydraulic models remove the designer’s doubts and indecisions and 
• i  a rnult o f successful prototype behaviours, an increasing number of pro- 
biema are being referred to the Research Station for investigation and 
•dvioe.

As a resuk o f the eacperience gained over a number of years, the 
Reaeardi Stadon is now in a position to nve advice on hydraulic and naviga- 
tioo problema without conducting mood eacperiments in many cases.
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Stmtmmtt ihowing txpmditun meumd m  T.A , in Flood emd Warn Wmg». 
tf  tho Cm tfol Water and Power Ckmmission since 1950-51

to date.

ANNEXURE IV

SI. No. Periods Amount Remarks

(a ) W ater W in g

I .  1950-51 . . . .  1,79,849
а. X95i ’ 5i ......................................... 1,70,983
3- 1952-53.........................................MO,354
4* 19 53-54 ..........................................1,16 ,217
5- 1954-55.........................................*1,76:940
б. 1955-56 ......................................... 1,99*548

(ft) Flcx)d W ing

1.
2.
3 -
4-
5 - 
6.

1950-51
1951-52
1952-53
1953-54
1954-55
1955-56

17 ,511 (started from 10/54) 
53»6i5

♦The increase in T.A. has resulted on account of additional strength 
sanaioned in Technical Examination Dirertorate, Engineer’s Seminar, 
Waterways Irrigation and Navigation Directorate, Bhagirath & Plant 
and Machinery Directorate (Working strength of Gazetted 0 £5cers 
on 1-4-1953, 1-4-54, 1-4-55 & 1-11-55 was 79, 83, 149 and 167 
respectively).



A N N EXU RE V
Cost of Generation in the Potoer Stations Commissioned during the First Fitm

Year Plan

Name of Power Station Cost per kwh in As.

Hydro
1. Radhanagri (Bombay)
2 . Sindh H. E. Projea (Jammu & Kashmir)
3. Moyar (Madras)

.4. Nangal (Punjab)
5. Mohanmadpur H. E. Station (U.P.)
6. Pathri H. E. Station (U.P.)
7. Khatima H. E. Station (U.P.)
8. Senguiam (Travancorc-Cochin)

•9. Poringulkuihu (left bank) (Travancore-Cochin)
10 . Machktmd (Andhra) . . . .

Thermal

13. V̂ tran (Bombay)
14. Choia (.Bombay) (II extension)
15. Khaperkheda (Madhya Pradesh;
16. Ballarpur (Madhya Pradesh) .
17 . Raipur (Madhya Pradesh) 
z8. Chandri (Madhya Pradesh)
19. Basin Bridge Extension (Madras).

i *56*
0'8o*
0-44*
0-366*
0*415
0-375
0 6 7 2
o-i8
0*255
0 4 3 2

I-33*
To-376* (3 units) 
10- :

1 1 .  Madiu'ai (Madras) ■
12. Bokaro(DVQ

349* (unifs)
1-2*
0.546*
0.767*
0 -55*
2 -372*
1*59*
1*76

(Incl. distribution 
costs)

ao. Kanpur ( U . P . ) ....................................................0-72
2 1. New Cossipur Extension (Cakima Electric & Co.) 0-495
22. Sabaarmati Extension (Ahmedabad E. S. Co.) 0*62
23. Delhi State Electricity Board (New ExiensiGns) . 0-85

Cost o f generation tn some older potoer statiom.
1. Pykara ( H y d r o ) ....................................................o - i4*
2. Papanasam f * ) ....................................................0*31 •

Ittm  dnwa in wtcrisk refer to iha flfusw ftuaMtd by Iha State Opvwomtoti.
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Estimated cost of Oeneration in Hydro Electric Projects
75

Name of the Scheme Cost per Kwh genera 
ted in As./-

Schemes taken up in the First Five Year Plan.

I .  C h a m b a l ............................................................ 0*28 (I Stage)
а. K o n y a ...................................................................... 0*29 (I Stage)

..................................................  0*318 (I Stage)
0-25 (Ultimate)

.................................................. 0*71 (I Stage)
0-2 (Ultimate)

5. Damodar Valley Corporation .
б. K e r ia m a n g a la m ........................................

3. Hirakud

4. Bhakra-Nangal

Schemes included in the Second FiveYear Plan.

0-364
0 -2 2

i i  Panniar
2 . Sholayar
3. Pamba .
4. Kundah
5. Sharavati Valley

0-25
0*19
0-20
0-425
o- i i  (Ultimate) 
0*26 (I Stage) 
0-266. Y a m u n a .........................................

Items show-n in asteriks refer to the figures furnished by the State 
Governments.



I .  Bhakra N a t ^  Pr^jm ,
The financial returns expected from the irrigation and pawer pdrtion of the 

|)ro)ect, as a whole and State-wise is given below

(A) IRRIG A TIO N  PORTION

1933 Project

ANNEXURB VI

Particulars Set I Set I I Set I I I

1 a 3 4

<A) P njtct as a WhoU

Year when the Project becomes pro
ductive ........................................

Percentage return . . . .
1 9 6 9 - 7 0

4 * 5
I9 7 x -7 a

1*93
1 9 7 0 -T l

4 -3 S

(B)  Ptfgab Portum tk t prt^tct
Year when the Project becomes pro

ductive ........................................
Percentage return . . . .

1 9 6 9 - 7 0
4 - 4 3

I 9 7 i - 7 a  
a* 1 0

1 9 6 9 - 7 0  
4  m

<C)  P^pm Ponton th t Project
Year when the Projca becomes pro

ductive .........................................
Percentage return . . . .

1 9 6 7 - 6 8

4 - 7 3
1 9 7 3 - 7 3

a*i8 4 * 3 6

(D) R ajm ken PcrtioH o f ihg Prcfect.

Year when the Projea becomes pro- 
d u a iv e ......................................... 1 9 7 1 - 7 3 i 9 7 i - 7 » 1 9 7 1 -7 *

Percentage return . . . . a - 7 9 1*36 3 -ar

S§i /.—This has been prepared by reducing the sum-at-charge below
Benermen!outlay by using the Betterment fee.

S§t I I .—In this, the sum-at-charge has not b tm  reduced below the 
cn ital outlay. Betterment fee has been utiliacd towards payment of arrcar* 
o f imerett charges during and after the ooostructxA.

Sm  I I I .—In this, credit has been taken u  an iodhea receipt for tbel^  
cone on the unaooNBiMd Betterment fee at the rau  of 3%  inicrcat. Thecapito 
«M io  the Pro^ea has not been lowered.



P$remtag§ R tm nu
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(B) ELBCTRICAL PORTION

Y e n Common Punjab PqMU Ralastlian Project 
Pool State as •  whole

Upto

31-3-51
I95i ”5»
I9P-53
1953-34
1954-55
1955-56
1956-57
1957-58
1958-59
1959-60
1960-61
1961-62
1962-63
1963-64
1964-65
1965-66
1966-67
1967-68
1968-69
1969-70
1970-71
1971-72
197^-73
1973-74

(—)o*34 (—) 
(~ )o -2 6  ( - )  

1*79 
a '47 
a-15 
2*21 
3-99 
6*44 
6*94
7-25 
7-50 
7*60 
7*6o 
7*6o 
7*6o 
7 '6 o 
7*6o 
7*6o  
7*6o 
7*60

I 0
(O
1
2 
1
I
3
5
6 
6

33
34 
49 
12 
81 
89

•19 
•58 
•89 

6-99 
6*99 
6-99 
6*99 
6-99 
6-99 
6*99 
6*99 
6-99

(■
(-

-)0-30
- ) o-33

0-99
1-45 
1*20 
1*30 
2*73 
4 ’6o 
4 8 7
5 1 1
5-37
5*55
5*64
5-74
5*86
5*86
5-86
5*86
5-86
5*86

!=!
-) 0-34 
-)o-24

0*87
0*59
0-73
1*97
3*5»
3.70
3 85 
4*00 
4*02

4-0
4-0

4*10 
4*10 
4 - i i  
4 1 2  
4-12 
4*12

0*33
o*3S
I-3J
1*71
1*43
1*53
3*05
5*o6

3*67
5*99
6-23
6*29
6*29
6*29
6*29
6*29
6*29
6*29
6*29

2. Hirakud F roju f
The return from the Hirakud Dam Projea (Stage I) is 4*90% in 1966-67

4.#., 10 years after the commencemem of benefits.

3. Chanixd Prt^tct
Percentage return and relevant financial forecast pertaining to the Chambal 

Project, as a whole, are attached. At present only Stage I  of the Project is being 
««xecuted by the Stages of Madhya tadesh  and Rajasthan.

Return o f over 4% on investment is expected in the year 1968-69 and o f 
Mgher percentage after completion of the final stage of the Scheme.



78

m

iS
I

•J

 ̂ I
s  J
3  S

o s

a.a

€0

" I
f s p
1 = 1

__ rs.

i2 S '®

£

t00
•O
E 3

T , | |  

i | i | ^  
s « s

1 . 1  I I I

oc

VC

ITi

£ £ - l l  S-.cv s

i l i f l l s
0

1  fi(
' l l=

I

R

?  5 ! l P . «  S  • • fO mN o\
R  53-

^  I-I >o
Ov V\v% «

s:
: : : : : 'R

s:

^  «r>
O v^ M O' *•
V *r> ^  6*- m ►* 'C



79

' ::

Ov

oc

00 O w-»00 » ^ N ^ M t > ^ t ^ o O i - i N N O O O » < ^ Q « r \ o - * f r > ^ i  
T*’ ® ? T  o v * ^  N  T f w - * \ o  h n r ^ o o  ^ ^ 5  d o

O 00 »0
.• r V . ' T ~r . -/ '■ ‘

V i »n v-»

Q  t -  00 tv. m  •-  00  NO Tt •nf « Ov
W-) r«̂  O v-v \o O rn00 N •-■ N \© YT* 00 00 N v^vo vfi VO «r\

m  v i  «Ai *n

v% « oo m 0^m>-i On'-' I X  moo '1"
rj rr>
2i 'S S'rTkm
V"»

1-̂ O t  ̂ k-*
g;£-'S.$ S-1- ^  Tf Tf ^

«/̂  <-» 
\ 0  rn  
m  mt i l

rj' 00
O' «S r̂  Ov o r?r<̂  »n fr> O
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4. D, V, C. Preftcts

The peroentige of return accounts to the latest financkl aaalysis as de
termined by the A d hoc Committee is as below

(i) Approved P r o j e c t s .................................................. 3*83

(ii) Approved Projects with Bokaro 4th Set and Konar
H y d r o ...................................................................... 3*6#

5. Rifutnd Project

The revised estimated capital investment over the Rihand project would 
be Rs. 45 *26 cfores. The Projea is expected to be completed by 1960-61 
and the percentage return then expeaed is about i *5. The maximum per
centage return of above 5 *6 is expeaed to be reached in 1982-83.

6. Nagarjunasagar Profect

According to the latest Project report the percentage return from the hrst 
phase of the Project works out to a maximum of 2 * 76 . On the completion 
M the second phaM, the return works out to 5 *63% including power and 
4*23%, if power is not included.

7. Kayna Project

The percentage return as worked in March 1955 is 5 -82. This figure 
is based oa the assumption that the capital cost of the Project would be 33 *22 
crores. TTie estimates of the Koyna Projea arc at present under revi
sion.

8.K0S1 Pro/ta

Information still awaited from the State Govemment*and will be supplied 
<» receipt.

to



ANNEXURE VH

60VIBNMENT or India 
M INISTRY OF NATURAL RESOURCES & SCIEN TIFIC

RESEARCH

RESOLUTION 

New Delhi, the 27th March, 1952

No. DW-Il*ia(27)—As a result of discussions between the Central Gov> 
eminent and the Government of Orissa, it has been decided to set up 1  
Hiiakud Control Board and a Hirakud Development Board to ensure efficient, 
economical and early execution of the Hirakud Dam Project. The terms of 
the agreement arrived at between the Central Government and the Govern
ment of Orissa are set out below:—

Constitution and functions of the Hirakud Control Board and Hirakud Deve
lopment Board.

With a view to ensuring efficient, economical and early execution of the 
Hirakud Dam Project, the Central Government with the consent 
of the Government of Orissa have decided to establish a Hirakud 
Control Board and a Hirakud Development Board as described below. 
The Control Board will be in overall charge of the Projea including 
its technical and financial aspects under the genei^ supervision of the Govern
ment of India in the Ministry of Natural Resources and Scientific Research. 
For this purpose Government of India will aa  as the agents of the Orissa 
Government at the request of that Government. The actual work of cons
truction will be carried out by the Chief Engineer, Hirakud Dam Projert, 
who will be a full time officer.

2. Powers will be delegated to the Chief Engineer, Hirakud Dam Project, 
to contraa for works, supplied and services at the direction of the Control 
Board; such contracts to executed as on behalf of the Government of India.

3. The Hirakud Control Board will consist of the

(i) Hon’ble the Chief Minister of Orissa Chairman.
(ii) Secretary, Ministry of Irrigation & Power... Vice Chairman.
(iii) A representative of the Ministry of Finance, Government »f 

India.
(iv) The Finance Secietary to the Government of Orissa.
(v) The Chief Engineer, Hirakud Dam Project.
(vi) The Member Board of Revenue, Orissa, Sambalpur.
(vu) Chairman, CW & PC, New Delhi.

The Board wiU bs assisted by a whole-time Secretary (an Officer* pre- 
ferably o f the rank of Si^>erintending Engineer) and such other staff as may 
be necessary with headquaners at Hirakud till otherwise decided by the Board.
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The Financial Adviser artachsd to Hirajkud Dam Project, and the Secretary 
to the Government of Orissa, River Valley Development Department will 
ordinarily be invited tJ attend meetings of the Board.

The Chief Engineer of the Government of Orissa, concerned with any 
part of the Project will also be invited to attend as Adviser when matters re
lating to his part of the Project are under consideration of the Control Board.

4 .  In particular and without prejudice to the generality of the provision 
ia paragx*aph i above the Hirokud Control Board shall :—

(i) scrutinise the estimates of the Project prepared by the Chief
Engineer, Hirakud Dam Project advise necessary modifications 
and recommend the estimate for administrative approval of the 
Government of Orissa;

(ii) examine and appr.n’e fr rime to time the delegation of such 
powers both technical anJ financial, as it may deem necessary 
for the efficient cxccuti''n of the Project to the Chief Engineer, 
Superintending Engineer, Executive Engineers and Sub-Divi- 
sional Otfice/s encaj^cd in the execution of the Project;

(iii) examine and where necessary, lay down specifications and sche
dule of rates for various classcs of work with a view to sound and 
efficient execution of the Project;

(iv) approw all sub-estimates and contracts, the cost of which exceods 
the powers of saiwtion of the Chief Engineer;

(v) appnxN’e all proposals for award of work or supplies on contract
other than those based on public tenders and on detailed quanti
tative estimates and works allotted on work order basis on sche
dule rates.

N o t e .— ( i )  NX’here total financial liability under a contract is definitely 
ascertainable at the time of placing the contract and where the con
tract itself is the result of a public or limited call for tenders, prior 
submission of the proposals to the Control Board will not be necessar>  ̂
so long as the contract is otherwise within the powers of sanction of 
the Chief Engineer.

Para (2). This will not affect the powers delegated from time to time 
to the Chief Engineer, Superintending Engineers, Executive Engi
neers and Sub-Divisional Officers.

(vi) frame rules as to delegation of powers and procedures for the 
purpose of carr>*ing out its business;

(vii) decide the programme o f  o^nstruaion of different pans of the 
projea keeping in view the funds available, the economics of the 
projea, and the desirability <'f obtaining quick results;

(viii) decide on the stage development of water pt»wer, and the with
drawals of water from the reservoir during the construction per
iod for irrigation and power purposes with a vieu* i.» securing 
best use of water available;

(tx) scnitini»e the estimates and acootmtt of reclamation and the 
expeodtttire incurred in rencttlement and rehousing of the dis
possessed persons including land acquitttion and conneaed 
charfet;



(x) rcceive monthly progress reports both as to works and expenditure 
in a prescribed form from the Chief Engineer, review the pro 
gress of different imits of the projea and lay down steps to be 
taken to expedite the work.

5. With the formation of the Confrol Board, the existing contraa Board 
will cease to funaion.

6. The Hirakud Control Board will be assisted by a Development Board 
which will have the following constitution :—

(i) The Member, Board of Revenue, Sam'balpur, Orissa---- Chairman,
(ii) The Director of Agriculture, Orissa.
(iii) The Director of Industries, Orissa.
(iv) Secretar>’ to the Go\'emment of Orissa, River Valley Develop

ment Department,
(v) Chief Engineer, Hirakud Dam Projea.
(vi) Chief Engineer, Elearicity, Orissa.
(vii) The Financial Adviser. Hirakud Dam Projea.

With the formation of the Development Board now proposed, the oust
ing Board will cease to funaion.

Functions of the Dn clopmetu Board.

The Development Board will be responsible for the development aspect 
of the Projea. c. g.. Irrigation, Agriculture, Power Distribution, and Load 
Development, Industries and Communit>- Benefits.

7. The meetings of the Ctmtroi Board and the Development Board shall 
ordinarily be held once ever> two months.

Order : Ordered that this Resolution be communicated to the State 
Government of Orissa, the several Ministries of the Government of 
India, the Comptroller and Auditor General of India, Prime Minister’s 
Secretariat, Secretary to the President and the Planning Commission.

Ordered also that the Resolution be published in the Gazette of India 
and that the State Government be requested to publish it in the State 
Gazette, for general information.

«3

Sd - (A. N. KHOSLA)
AddiiioHal Secretary to the Government

of India.

Copy forwarded to the Alanager, Government of India Press, New 
Delhi, with the request that the Resolution may be published in the Gaz«te 
of India, Pan I, Seaion I.

Copy also forwarded for information to the :—

1. Ministry of Finance (Shri Ratnam) with five spare copies.
2. Planning Commission (Shri Krishnamachari) with two spare copies.

3. Central Water & Power Commission—wiih ten spare copi«s.



4. Chief Engineer, Hirakud Dam Projea (Shri Kanwar Sain)— ŵith 
tea spare copies.

*5. Comptroller & Auditor General of India, New 
Delhi.

•With I spare copy 
each

*6. Accountant General, Central Revenues, New 
Delhi.

*7. Financial Adviser & Chief Accounts Officer 
Hirakud.

*8. Accountant General, Orissa.

Sd/- (S. VENKATARAMAN) 
U n d tr  S e c r t t a r y  to  th e  G o v e r m n tn i o f I n d ia .



ANNEXURE Vm

(Note referred to in Column 7 of the statement relating to Recommenda- 
ti«ns 27 and 3 1—Para 90 & 96).

The Damodar Valley Corporation Committee had recommended the 
setting up of semi-autonomous bodies for executing multi-purpose river 
▼alley projeas efficiently and economically. The Government of India had 
also imder consideration* at that time, a proposal for constituting a statutory 
authority for the execution and maintenance after completion of the Bhakra 
Nangal Project. The question of a permanent set-up for the administration 
of the project was discussed in detail at an inter-State meeting which was 
held on the 20th May, 1954, and which was attended by representatives of the 
Central Government and of the Governments of Punjab, Pepsu, Rajasthan 
and Himachal Pradesh. It was decided at the meeting that the existing 
arrangement under which construaion work on the projea was proceeding 
under the overall control of the Bhakra Control Board should continue. 
This arrangement, which was comparatively inexpensive, was working satis- 
faaorily and ensured maintenance of smooth and harmonious relations with 
th: State Governments. The Bhakra Projea had available to it the entire tech
nical manpower of the State on a priority basis. Constitution of a statutory 
authority' or a semi-autonomous corporation at the stage of construction would 
upset this position and create administrative difficulties. The corporation 
or the authority must have trained staff and this staff would have to be obtain* 
ed on foreign service terms which would add to the cost of the project. It 
was also doubtful whether they would» due to the acute shortage of experien
ced technical personnel, get the best men. On these considerations, the meet
ing came to the conclusion that the existing arrangement for the constructioa 
of the projea should not be disturbed.

As regards maintenance and distribution of water and power, research, 
etc. after completion of the projea, the representatives of ^jasthan, Pepsu 
and Himachal Pradesh favoured the establishment of a Statutory B ^ d  or 
authority with a nominee of the Centre as Chairman. The Punjab Govern
ment did not, however, subscribe to this view. The Irrigation and Power 
Minister, Punjab explained at length that maintenance could best be d(»e in 
this case by the Government of P ^ jab  as they had vast experience of irriga> 
lion works. For example, on the Sutlej Valley Canal, the Punjab was res
ponsible for distributing supplies of water among Punjab, Bikaner and 
Bhawalpur (Pakistan). Similarly at Tajewala, l^njab was distribudng 
the supplies of Yamuna River between Eastern Yamuna canal, which irrigates 
portions of U. P., and Western Yamuna Canal which served portions o f Pun
jab. A corporation or statutory authority might not see eye to eye on many 
problems such as water rates, betterment fee, etc. Further, the Government 
of Punjab had a large stake in the projea (with the integration of Punjab and 
Pepsu the stake has increased further) and were vitally interested in develop
ment works such as check dams, soil conservation, etc. In the circumstances 
explained above, the matter was not pursued further



ANN£XL'RE IX

Tratmng

A schane for the training of 30 fresh engineering graduates for a period 
o f one year and 15 ser\ îng engineers from the State Governments for 6 months 
in the methods of designs and construction of dams and large power plants

sanctioned for a p̂ criod of 2 years from 1954. The training course for 
fresh engineering graduates was started in 1954 and although 30 graduates 
from among the nominees of the various State Governments were selected 
for training, only 1 1 candidates* aaually completed the course. I'he others 
left the training in the middle. In order to make the scheme more attraaive 
and to ensure that the trainees do not leave the course before completion the 
State Governments were requested to sponsor their candidates to whom they 
should offer a guarantee of long-term appointment after completion of the 
training. On this basis 16 candidates were sponsored initially by the State 
Governments for the second course out of W'hich 7 nominations were subse
quently withdrawn. Out of the 9 candidates to whom orders were issued 
only 7 joined. Out of these 7, two Officers were subsequently treated to 
have joined the scheme for sening engineers at the instance of the State 
Governments concerned with the result that there are at present only 5 can
didates undergoing training in the second course.

Training of Serving Engim£n.

Scheme for the training of serving engineers was started in early 1955. 
Out of the 12 engineers nominated by the State Governments, only 7 ioir<^ 
and completed the training For the second course, nominations were receiv
ed from the State GoN'cmments , in rcspect of 9 Engineers ^including two 
c^didates who \̂ -ere earlier treated as fresh graduates) dnd pkcement orders 
'Were issued. These 9 candidates are now undergoing training.

Training of Operators and Mechanics.

hi pursuance of a recommendation made by the Construction Plant, and 
Machinery Comminee. Government have set up two 'lechnical Traimng 
Centres forgiving training to operators and mechanics in the proper handling 
and maintenance of heav\' earth moving machinery* in use at the various river 
vijUey project*. The first training Oantre was esiabUshcd at Kotah (Chambel 
I*roject) on i-Ji-55 and the other at Nagarjuna Sagar Projea (Andhra 
deth) on 3o6>i956. Each training centre can provide training facilities 
for 40 candidates at a time. The training course is for a period of one year 
during which stipend of Rs. 100 - per mens m is payable to each trainee. 
Twenty-«ix candidatet are now undergoing training in Kotah centre and ^2 
candidates at the Nagarjuna Sagar Centre.

86



Centrai Mngifieerwg and Ttekmced Instttuee.

The proposal for starting a Central Research Institute was merged with 
another s^em e for the setting up of an Asian Training Centre for im p art^  
training in Water Resources Development. This Training Centre was in
augurated by the Prime Minister on the 25th November,”i955. This centre 
it attached to the Roorkee University and can give training to 50 trainees at 

time in Water Resources Developmmt including the basic principles and 
of planning, investigation, design, construction, maintenance and 

on of multi-purpose river bcuin development projects and their tredi> 
fiical, financial and human aspects. Qualified serving engineers of Asian 
fad African countries are eligible for admission to this training centre. The 
vibration of the course it fipom 9 months to one year^
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